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Written Answers

Cosa] Mining in West Bengal and Bihar

3109. SHRI MOHAMMAD
ISMAIL :
SHRI BHAGABAN DAS :
SHRI GANESH GHOSH :

Will the Minister of STEEL, MINES
AND METALS be pleased to state :

(a) whether itis a fact that a large
pumber of private companies have given
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leases for coal mining West Bengal and

. Bihar ;

(b) if so, whether it is also a fact that
most of the companies have not staried
production ;

(c) names of the companies which have
exploited the area and started production ;
and

(d) further action taken by Government
in the matter ? :

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI RAM SEVAK) : (u) to
(d). Approval of the Central Government
has been given for the grant of mining
lease for coal in West Bengal and Bihar ia
about 30 cases since 1961 onwards. From
the information available, M/s. Central
Indin Coalfields Ltd. (Now known as the
Western Bengal Coalfields Ltd.), M/s. Khas
Sijua Coal Company, Sri Sri Lakshmi
Narayan Trust and some other private indi-
viduals are reported to have started pro-
duction. In a few cases, the production
has not yet started even after the approval
to the grant of mining leases which are due
to various factors, namely want of industrial
licence, opening permission, etc. The
Government is, however, having a close
watch on the situation,

Automatic Frailer Brake System
3110, SHRI YAJNA DATT
SHARMA
SHRI P. VISWAMBHARAN :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the attention has been
drawn to the invention of an ‘Automatic
Trailer Brake System’ by an Indian engineer
(Shri A. R. Fernandez) ;

(b) if so, whether the inventor has
claimed that the use of this mechanism can
result in minimising casualties and irrepa-
rable loss to the bogies ; and

(c) if so, whether Government propose
to,make use of this invention in trains on
the Indian Railways and if not, the reasons
therefor ?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : (a) and (b).
Yes, Sir,





